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ca 210/2013 lN fcP 49/397_398/NGT/MEUMAH/2013

M.K. Shrawat
Member (ludicial)

4 The matter is listed for final hearing on 01'09 20U with the undertaking

given by the Learned Counsel of the Petitioner that no further adjournment

shall be sought by him on 1* September 2017; otherwise' the Petition shall

be heard and decided on merits'

Dated : 01.08.2017.

NCLT
Typewritten Text
Sd/-




